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above provisions shall underyo mulri purpose workers Training immediarely',.
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FOURTEBNTH KERALA LEGISLATIVE ASSBMBLY

Tenth Session

BULLETIN-PART I
(Bnef Record of Proce€ditrgs)

Wedtesday, March 14, 2018

No, ll4
The Assembly met at 8.30 a.m. with Mr. Speaker in the Chair-

Four questions in the list of questions posted for the day were answered

orally.

Adjoumment Motion:

After hearing the Minister fof Agriculturc, the Speaker withheld consen! to

the moving of an adjoumment molion given notice of by Shri K. M. Mani 
^_regar.ting the reported difficulties face'l by the famers due to the indh6#t

policies of Central and State Covenunents drought and fall in price of cash crops.

In protesl against the atti.ude of the Government in this malter the Membss

belonging to the opposilion staged a walk out.

Calling Attenlion:

(l) Shri K. Dasan caued the atention of the Minister for Fisheries, Harbour

Engineering and Cashew lndusay to the necessiiy to solve ahe crisis faced

in the r€habililntion of victims of Ockhi disaster, due to non-allocatioD of
sufficient fund by the Central Govemment. The Minister made a statement

(2) Shri Paratkal Abdulla called the anenrion of lhe Minist€r for Labour and

Excise to th€ nec€ssity to enact law fo. prohibiting 'Noklokooli in the

Slate. The Minisler made a sralemenl thereto.

KNPP. 808,201(ii).
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Maten niscd under RuIe m4

The mauers raised under Rule 304 are listed below:
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The Ministers concemed made stalemenls on the resp€ctive subjects

Anendnent to Rde:

Shri C. Mammutty mov€d ameDdments No l, 2 and 3 and

Shri P. K. Basheer moved amendment No. 4 to the Kerala Public Health

Subordinate Service Special Rules, 2017 (G.O(P) No.7d2oI7H&FWD dated

12-12-2017 (S.R.O.No.80y20I7). S'n1 K. K Shailaja Teacher, Minister for

Heallh And Solial Justice replied to the poinls raised during lhe discussion. The

following amendmenls 2 and 3 moved werc accePcdi

(l) The second entry in Column I 10 i|em 4 in the Table of clause 4 shau be

substituted as follo\,esr-"(B)Field Assistan nsect Colle4tor"

(2) In the "Note in Column (3) to the second entry in Column (1) of itern

4 in lhe Table of clause4, the words and symbols "with Multi Purpose Workers

Training/Heallh Inspector Course/Sanitary Inspector Course" shall be deleted and

in "Note' add the followinS:

"Th€ Employees promoted as field assistan/insect collector based on the

above provisions shall undergo mulli purpose workers Training immediately'

The House paid honage to Stephen Hwalring the renowned Phvsicist and

Cosmologisl on his demise.



4

Financial Business:

Discussion and Vorine on Demands for Cranrs in the Budger for the financial
year 2018 2019.

Shri c. Sudhakaran, Minister for public Works and Regisrration mov€d
Demand No. Xv-Public Works and Shri Ramachandran Kadannappalti, Minisrer
for Ports, Museung and Archaeology moved Deman,l No. XL pons for ihe
amounts siown againsl rhem under cotumn No. 5 in lhe lisl of Demands for
Cranis respectively.

The Minister for Finance and Coir laid on rhe rabte skrem€nts under Rule
236 (3) with regard !o lhese D€mands

The cut morion nos. 1, 12, t4, 20,24, 25 and 30 in rhe lisl of cut morions
for Demand No.XV and ihe cut mo.ion ros. 5. 8, t0, and 20 in lhe lisr of cur
motions for Demand No. XL w€re moved.

The following Membe$ rook pan in rhe discussion:

Shri K. Suresh Kurup

Shri Adoor Prakash

Shri E. T. Taison Masrer

Shri N. A. Netliklunnu

Shr; C. K. Nanu

Shri P. C. Ceorge

Shri N. Vijayan pillai

Shri V. K. C. Mammed Koya

Shri Mons Joseph

Shri M. Mukesh

Shri M. Vincent

Shri A. M. Ariff
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Shri Muali Perunelly

Shri K. N. A. Khader

Smi E. S. Bijinol

Shri K. v. Abdul Khader

Shri Shafi Parambil

Shri C. Sudhakaran, Minister for Public works and Registralion and

Shri Ramachandran Kadannappalli, Minister for Porh, Mueums and Archaellogy

r€plied to the points raised during the discussion- The cut motions were declared

lost. Then the Demand No. XV, and XL were put to vote and pas6ed.

The House adjoumed at 4.19 p.m. to me€t again at 8.30 a.m on wednesday,

M&ch 15, 2018.

V. K. BABU PRAKAST4

Secrctary.


